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Title: Regarding alleged denial to women Panchayat Presidents of Kerala to participate in a function on International Women's day held at
Gandhinagar, Gujarat for wearing customary dress 'Hizab'.

SHRI E.T. MOHAMMAD BASHEER (PONNANI): Sir, I wish to draw the attention of the House to a shocking incident which took place yesterday at

the Mahatma Mandir at Gandhinagar. It was an event to mark the International Women's Day. Six thousand women panchayat presidents were
participating in that Conference.

In that conference, three Panchayat Presidents were from Kerala. One of them was Thirkkaripur Panchayat Vice-President Fausiya; another was
Shaheena from Thankala Panchayat; and another Panchayat President was Shaharban. They were denied admission to the conference hall merely
because they were wearing hijab. I would like to ask this. Wearing a hijab is their religious right which cannot be denied. ...(Interruptions) What

happened was that the security personnel were insisting that they should remove the hijab and then only they would be admitted in the conference
hall. It is a shame for the nation. ...(Interruptions)

Finally, they begged that they may be allowed to come in with this dress. They were denied the permission. ...( Interruptions) After 45 minutes of

quarrel and heated exchange of words, finally it was agreed. All these incidents took place in the presence of the hon. Prime Minister of this nation.
...(Interruptions)

Finally when they were allowed, a condition was imposed that they may be allowed to sit only in the back row. What is happening in this country?
... Interruptions) This kind of intolerance cannot be tolerated. It is a shame for the nation. ...(Interruptions)

I am submitting that the hon. Prime Minister should apologise to the entire nation and proper action should be taken against the culprits.
...(Interruptions)

HON. DEPUTY-SPEAKER:

Shri P.K. Biju,

Adv. Joice George,

Shri Shankar Prasad Datta,

Dr. A. Sampath,

Shri N.K. Premachandran and

Shri Mullappally Ramachandran are permitted to associate with the issue raised by Shri E.T. Mohammad Basheer.

THE MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI MUKHTAR ABBAS NAQVI): The hon. Member is a very senior Member. st ar @ @e 38 &, e a1 Riergper areedl 3 Radiar & afiz wodl of @l aprzie w2
arcft 3)...(raeor) & ATl B g2 Ta I 1w Adtrorar B Aurer 32 sAARIA B &w B A0er W DAY 3) BRI 26 B 91ewT e I Po @t 3 sferd el b amerR @

AR BUT 3, I INT U2 Aol 3 2AG Al PGl ITcKT & 32 G IADT Fisol @ &) ot are "fEoma” 3 At wdt o 28 8, a6 Rergyer st 3, B 8 o Rerga
aeell A fudla 3,...(cmeor)
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